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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No. 06/2024/EZ

Babuli Jena & Ors. ---------------------------------------Applicants(s)

Versus

State of Odisha & Ors. Respondent(s)

Affidavit on Behalf of the Opposite Party/Respondent No. 06 State
Environment Impact Assessment Authority (SElAA)'Odisha

1. Dr. Kailasam Murugesen, IFS, son of late Paramasivam

Kailasam aged 54 years, at present working as Member

Secretary, State Environment Impact Assessment Authority,

Odisha, do hereby solemnly affirm and state as follows.

2. That I am the deponent in this affidavit and I have been duly

authorized to swear this affidavit on behalf of the Opp. Party

No.06 before this Hon'ble National Green Tribunal.

3. That, I have gone through the original application order dated.

22.01.2024 and understood the contents thereof. I am well

acquainted with the facts of the case and the relevant official

records. Any contention, allegation or averment not dealt with

in the present affidavit shall be construed as denied.

That, in reply to the averments made in the Para-Ol of the OA,

the deponent humbly submits that the environmental

clearance (EC) for the mining of road metal stone from Rahadpur

Black Stone quarry (Khata No-S-235, Plot Nol(p)) over an area of
6.00 acres or 2.428 hacters in village Rahadpur under Dharmasala
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Tahasil of Jajpur District, Odisha Was issued by SEIAA, Odisha

vide letter no. EC22B0010R121413 dt. 02.06.2022 in favour of

Mj s. Satyamultiplex Pvt. Ltd; Sri Jagdish Shankar Sahoo,

Executive Director Copy attached in Annexure-I. There are 12

nos. of quarries are coming in a single cluster over cluster lease

area of 104.44 acres or 42.40 Ha.

5. That, in reply to the averments made in the OA, the deponent

humbly submits that a joint enquiry has been conducted on

2l.02.2024 as per direction of Hon'ble NGT vide order dated

22.01.2024 and during joint visit, the committee observed on

the following points as follows:

a. The quarry is not in operation during joint visit and

one water tanker for sprinkling was present near to

the quarry area.

b. There is no complete permanent pillar posting aroun

the quarry area except few pillars point exist and

there is no iron wire fencing around the lease area to

avoid any type accident to animal and people. Other

cluster quarries are in same situation.

c. No residential building and habitation are exits within

200meter of the quarry area except few buildings exist

are constructed for the people who are working in the

~~:..,.;it"----r""usher unit located within 200 to 500 meter from the.~".;:.~

cluster quarries.

d. It is also observed that a small water reservoir IS

located closed to lease area and it is in lean condition

as very small volume of water is present there. It

reveals that the reservoir j dam water may be used in

the monsoon season for agriculture.

e. There is no plantation made by the PP as per EC

2

2



'L--.
NOTAk.1SI.i

conditions and no expenditure made through EMP

budget given in the EC condition. The Project

proponent also inform the committee that he is not

aware about this as lease granting authority has not

intimate the same to the PP in this regard. Same

conditions are in all cluster stone quarries.

f. The committee also seek information from DFO,

Irrigation Dept. and Mining Dept. in respect to

clarification on DLC forest land, impact of siltation to

irrigation project and any excess mining respectively.

g. The PP has not submitted any compliance of EC

conditions to SEIAA,Odisha.

h. The condition of road (from NH-53 to 3.5 km) is not

very good and the reason may be due to

transportation of stone loaded heavy trucks/hywa

transported through this route.

6. That, the details report will be submitted later after getting

tion from the concerned department.

That the facts stated above in this counter affidavit are true to

the best of my knowledge and belief which are based on official

records that I believe to be true.

That the deponent reserves the right to file further affidavit as

ntified b~ (V() '2-Lj ~
bc-,-oS' ~

Advo~te\ SWORN BEFORf,'-'\E
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VERIFICATION

Verified at Bhubaneswar on this day of --------------------- _.

that the contents of the above affidavits are true and correct on

the basis of the records maintained by the respondent in the daily

course of its business, no part of it is false and nothing has been

concealed therefore.

Place: Bhubaneswar

Date: ~ "2B (VOI
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\!~~\-fll"ti, ~ASAN SAMANTARAY I

NOTARY, GOVT. OF ODISHA
8HUBANESNAR, ODISHA

RE~Oe tJO.88/2012
MOB-9439143015
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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), Orissa)

To,

The Lessee
 SATYA MULTIPLEX PRIVATE LIMITED
At-Nayapalli, BBSR.  -751012

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/OR/MIN/264901/2022 dated 30 Mar 2022. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC22B001OR121413
2. File No. 264901/645-MINB1/03-2022
3. Project Type New
4. Category B2
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project For the grant of EC of Rahadpur Black
Stone quarry  (Khata No-S-235, Plot No-
1(p)) over an area of 6.00 acres or 2.428
hacters in village Rahadpur under
Dharmasala Tahasil of Jajpur District,
Odisha.

7. Name of Company/Organization  SATYA MULTIPLEX PRIVATE LIMITED
8. Location of Project Orissa
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 02/06/2022

(e-signed)
Sri Susanta Nanda
Member Secretary
SEIAA - (Orissa)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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Digitally signed by Sri Susanta
Nanda
Member Secretary
Date: 6/2/2022 1:10:47 PM

Signature Not Verified
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